
HIGH COI'RT FOR THE SI4IE OF TELANGANA AT HYDERABAD
{Suecial Original Jurisdiction)

FRJDAY, THE TWENTY.THiRD DAY OF AUGUST
TWo THCIJSAND AND TWENTY FoUR

PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE

rHE HoNouRAaLe snr }[3rrcE J.'REENT,AS RAo

Review l.A. No.1 of 2011 (Review WPMP.N o.13787 ot 2O11)in
W.P.N o.9.124 of 2O07

Between:

I

2. R. Vjleye.kq}rld,.,\Y 4+-:$gq{Bbqut;38 ,J,EFr,F,

Rlo.' 17- 1ol r, ,qandhi.|J?geE.

P..(rishnarna.Chary, g/o. P. Ramulu
Aged.about tll years, .Occ: E*rsiness
R/o. H.Nq,'*.lftlOA/&1.2, Street No,. 9
Karnakghipuram, Rarnairthapur,
Hyderabad.

Ramantlrapur,. Hyderabad.

M. Lalitha.mrna, W/o. Bale+Un, r. .. .

a8ed about 35,ysars, Ocoi{qlg#old
R/o. H.No. 2- l-39o/ r /C,.ca;dii.i,teger
Nallakunta, Hydcrabad.

E. Parasu Ram, S/o. E. Rarnulu,
aged about 27 yeaJs, Qcc: Elusirress
R/o. C-a7 /A, Road No. 9,
Film Nas€, .Jlqiuep itls",^d$*"bad.

'.;..'i
S. .Y,ad aroma,, p./o. S,-rlgBraDrl:iaarn
Aged about 28 years, Occr F.Iousehold
R/o. Plot No. .21, Road. l{o.. 4

*Sri Sai, ttaear COonvr NigBtt, :*lft*aUaa.
.,-.

V. Veakatesh,qs/o. V..Chanilraiah
Aged about 34 3rears, Occ: Business

. R/o- H.No. 3-16-99/2/25, venkar Reddy Nagar
Ramanthagur, Hyderabad.

P. Naea Jyo.ri, F/o. ,.qgpgilffieFte.,
tryd _1bqlq28vEars,-.ppciggrrgfrfuq]dR/o. H;No..7130, S,S, hSeS
Street No, 8, Habsiguda- '

P. DhanalaruDi, W/o. Srinivg$
Aged about S3.ye.a4p, O..'- ilou""!,oU
R/o. Qt.No. 169, Police Line
Amb€rpe t, Hyderabad.
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9 K- Padrna,. W'/o. Sa tyanara)ra4a
Aged about.3'6 lnears, Occ: Ilousehold
R/o. EIV / 12, NbL Industries, Sinrtrap,r.rri
Matarrfagnlli Marjtral, Na.lgorda Disrrict.

I0. N. Vijaya Kumar, S/o. Saopath l(umar
Aged aQpu! 33 6,eg'ui Occ: ,BuSUIeSS
Rlo- 7-2A?8, Kesava Ttmple IR.P.
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ll_ V. Raghu, S/c- Srinivasa Chary.
Aged about 2€, ;.ears, Occ: Br-rsing.,
R/o.3-Izt-50, Ii ava,ranga Guda,
Rarnathapur,, -Iyderatl'ad.

Vemula t axrni, UI/o. V. Markandeya
Aged about 40 1'ears, Occ: Household
R/o. 1-9115/2 Ramnagar,
tfuderabad.

Rudra Anasuya. 'vt//o R. Shyram p36
Aged about 55 years, Occ; llousehold
R/o. L-%91/A/'t Ram Nagar,
Hyderabad.

P. Venhatr Rasl,Iteddy, S/o. p- Ba_l Reddy
Aged about 3O y3a.rs, Occ: Business
R/o. 3- 16-95/ai ' I , Venkat Reddy Nagar
Ra-man tJnap ur, Fllderabad. .

Satyawan Balun:, S/o. pandurang Rao
ABed about 28 y:irrs, Occ: Business
R/o. 3-a-13/ 147 I , Chandrabagha Nirras
Nehru Nagar, Flanantlrapur,
Hyderabad.

P Sujatha, W/,r. t,. Sanbaiah
Agedabout 54 yt:ers, Occ: Household
R/o. FleL No., 2rl.t, SvMparkrents,
Road No,. 14, Chr u tanyapuri,
Dilsukbnagar, :{ yrlerabad.

Ch. Prarneeta @t l\lshpa, W/o- Ch. Jangaiah
Aged about 35 :^ ars, Occ: Household -
C/o. P. SambairJr, R/o. Fiat No. 2O4,
SVN Apartments ttoad No. 14,
Cha.itanyapu ri, E ilsukhnagar,
Hyderabad.

I(. Srinivas, S/c. Sreeramulu
Aged about 43 1,ears, Occ: Business
R/o. FIat Nq 3CB, Ma-ruthi Hornes,
Old Marutli Nag.u, Kothaeet
Hyderabad.

K. Kalavathi, W,/c' K. Srinivas
Aged about 38 ye x-s, Occ: Household
R/o. Flat No. 3O3 Maruthi flomes,
Old Maruthi Na1;ar, Kothapet,
Hyderabad.

R. Madtravi, W/(). (iopala lkishna
Aged about 32 y.:ius, Occ: tlousehold
R/o. a-111/A, pu rtic Schoot,
Raman thapu r, Flyderabad.

M. Bikshma Charr, S/o. late Tata Chary
Aged about 52 yr:c rs, Occ: Busincss
R/o. 3-14-S, V(.nkar Reddy Nagar,
Ramanthapur, Hy Jerabad.
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E. Venkata Lakshrtli. rV/o. !. Ca5resh
Aged about 48 yetrs, Oc:c: ttiluseh"il
R/o. 14-27 /7I /36,- triiii'naslratirti Co*ory,
Kavadiggda, Ilyderabad.

23. P. Vijaya l,akshni, tv/o. pV.S. Ku64 lrlaidu
Aged about 38 years, Occ: flUti&{i1g
Rlo. 2-2-L8S/24/ tg/Al L, Maltikar.5lrna r*agar,
Amberpet, Hyderatad

24. K. Itrrasfurfia Raili. S.y'drsdiEbasiva Rao

|qed lqol{3t years,, eq9:.pusiness .

R/o. 3- 13-7lA, Sriniviiapuram,
Ramantlapur, HF€?abid-

25, M. Bushanffir, Slo. M. t^akshmaiah
Aied,about 40 ),erii$, Oec: Busitrcss
R/o.3-1a36/5/4, Street No. 2,
Vivek l*agar, Ramant-rapur, Hyderabad.

26. P. Sri hma Subramanyeswari
W/o. pV.V. Sathlaranaya
Aged about 29 years, Occ: flousehold
R/c. 3-3-64/86/ F, Endowment.qob4y,
Rarnanthapur, Hyderabad.

........ Petitioners

AND
1. State of Telanoana. rep. by its Secretary (Revenue), Secretariat Buildings,Saifabad, Hydeiabad.

2. The District Collector, Ranga reddy district, Lakdikapool, I-lyderabad.

S. !!9 Uy{elabad Urban development Authority, rep. by its, Land AcquisitionOfficer, Paigah palace, Begumilet. HyOeriOaOl' -

4. The Mandal Revenue Offrcer, iJppal Mandal, Ranga Reddy District.
Rl c.T' is amended as per c.o. dt. z6t11t2o14 in wpMp.No.45090/14

...RESPONDENTS

I
I



30

Petition under crrder 47 Rule 1 R/w Section 151 of CPtl :ra1 ing that in the

circumstances staterl in the aff idavit filed in support of the c etl .ion, the High

court may be pleasel to allow the review petition by rec rlli rg the order dt:

28-02-2011 passed in wP No. 9124t2OO7 consequently res;to'e the writ Petition.

This petition clming on for hearing, upon perusing the petition and

[\rlemorandum of grourds filed in support thereof and upror reracing the order

daled 2B.O2.2011 in \V.P.No.9124 of 2007 and upon hearirg lhe arguments of

SRI HARENDER PE.FiSHAD, Counsel for the Review Pr:titio^er and GP FOR

LAND ACQUISITION. appearing for Respondent No.'l ' 2 & 4' and M/s.

D.MADHAVI, SC FOF HMDA, appearing for Respondent Nr>.li the Court made

the following: ORDEFI

Ms. D.Madhavi learned Standing Counsel for Hyde 'a b ad Metropolitan

Development Author ty for respondent No.3.

Heard on l.A.N,l.1 of 2011, an application seeking to lrrstcration of the

writ petition namely lM.P.No.9124 of 2047.

For the reasolts assigned in the application, dul''r:supported by an

affidavit, order date J 2A.02.2011, is hereby recalled artd W P.No.9124 of

2007 is restored to file.

Accordingly, Review l.A.No.1 of 2O'11 is allowed.

SD/- N.SRI ARI
ASSI:]Ir\N f REGIS RAR

//TRUE COPY//
sE.cr toN FICER

To,
1. The Secretary (llevenue), Secretariat Buildings, Saifabad, Hy Jerabad, State

of Telangana.
2. The District Collrrr;tor, Ranga reddy district, Lakdikapool, llrler lbad.
3. The Land Acrqrtisition Officer, Hyderabad Urban rle,relopnrent Authority,

Paigah Palace, tlegumpet, Hyderabad.
4. The Mandal Revenue Officer, Uppal ttlandal, Ranga Red,1y l)is.rict.
5. One CCto SRI I-IERSHAD PERSHAD, Advocate [OPLjC
6. One CC to M/s. LMADHAVI, SC FOR HMDA [OPUC]
7. Two CCs to Ol'] FOR LAND ACQUISITION, High Ccurl fcr the State of

Telangana at HyCerabad [OUT]
BSR
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HIGH COURT

DATED: 2310812024

2 6 StF 2931
a.,
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.S' ;n ,i',,,/,,.
:/-ORDER

Review l.A.No.1 of 2011 (Review WPMP.Nrt.l3787 of
20111in W.P.N 0.9124 of 2007

ALLOWING THE I.A. &

W.P. IS RESTC,RED TO FILE
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